
COMMITTEE ON
ABSENCE OF MEMBERS FROM THE SITTINGS OF THE HOUSE

(Eighth Lok Sabha)

TWELFTH REPORT 

(PRESENTED ON 10.5.-1988)

I ,  the Chairman o f  the Committee on Absence o f  Members 

from the s it t in g s  o f  the House, having been authorised by the 

Committee, present th is  th e ir  Twelfth Report.

2♦ The Committee held a s it t in g  on the 9th May, 1988.

3 . The Committ-ee considered a p p lica tion s  f o r  leave o f

absence from seven members* The recommendations o f  the 

Committee with resp ect  to  these a p p lica tion s  are given in the 

Appendix.

New D elh i; 
May 9 . 1988
Vaisakha 19, 1910 (Saka)

chaudhary ram prakash,
Chairman, 

Committee on Absence o f  Members 
from the S it t in g s  o f  the House.



A P P E N D I X  

(V ide para 3 o f the Report)

S I.
No.

Name o f member who 
has applied fo r  
leave o f  absence

Period fo r  
which leave  
fo r  applied  
fo r

Reasons
fo r
leave

Period fo r  Remarks 
which leave  
o f absence 
recommended

ltf Shri S .S. 3 months I l ln e s s 27.11.87 to
Ramasamy from 15.12.87 &
Padayachi 27.11.87 22.2.88 to

3-3

4 .3

5. ’

6?

S h r i  S a h a b r a o  
P a t i l
Dongaonkar

D r .  P r a b h a t  
Kumar M i s h r a

Shri Srikantha 
Datta
Narasimharaj a 
Wadiyar

22.2.88 to
30.3.88 & 
5'.‘4* 88 to

24.4.88

13.3*88 to
20.’4.88 &
21."4.88 to 

**13 .5 .88

45 days 
from
21.-3. 88

I l l n e s s

I l l n e s s

I l l n e s s

S h r i  B h a r a t  Kumar 
O d e d r a

24.3;88 to 
25 .‘4.88

Drought 
in the 

constituency
& other 
various  
public  
problems

Shri Chhitubhai 
Gamit

11.4.88 to
30;’4.B8

I l l n e s s

1.4.88  
©= 59 days

22.2.88 to
30.3.88,
5 .4^88 to
12.4.88 & 

*18.4.88 to
24.4.88
= 53 days

13.3;88 to
12.4.88, 

*18.4.88 to
19.4.88 &
21.4.88 to 
6«5;88

= 49 days

21.3.88 to
12.4.88 & 

*18;4.88 to 
. 9.5.88
= 45 days

24.3.68 to
12.^4.88 & 

*18.4.88 to 
. 25v4.88
= 28 days

ll i4 .8 8  to

*18.4;88 to 
30;i4.-S8 
= 15 days

*There was no 
s itt in g  o f  
the i-feuse 
from 13 .4-. 88 
to 17.4.88.

-d o -

-d o -

-d o -

-d o -

©Since the Committee do not recommend leave fo r  more than 59 days at a 
time, the Member may be granted leave as recommended.

•■♦The Member attended the House on 9.5.1988. There were no s itt in gs  
on 7.5.1988 & 8.5.1988.
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Name o f  Member 
who has applied  
f o r  leave o f  
absence

Date o f  
app lica 
tion

Period 
f o r  which 
leave 
applied  
f o r

Reasons
fo r

leave

Period 
fo r  which 
leave o f  
absence 
may be 
recommended

Remarks

9

*Shri Anoopchand 
Shah

28 .4 .88 *10 .4 .8 8
to

' 13.-5.88

I lln e s s 11 .4 .88  to
12 .4 .88  & 

*18^4.88 to

*There was 
no s it t in g  
o f  the House

, 13.i5.88 on 10 .4 .88  
= 28 days (Sunday) and 

from 13 .4 .88 
to 17 .4 .8 8 .


